MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE — PUNE

Phone No. 020-25816451 ' Jog Centre, 3 Floor, Wakdewadi,
Fax No. 020-25811701 5L S Old Pune Mumbai Road,
e-mail ; ropune@mpcb.gov.in :‘/i/\v/\i\.“ Pune- 411003
Ny
MPCBIROP! [2.0//06-£75 -02. Date: Og/1/2e2e.
77]
To

Hon'ble Registrar,
National Green Tribunal (PB), New Delhi.

Sub. :- Report from Maharashtra Pollution Control Board in Original
Application No. 161/2020 (PB) (Earlier Original Application No.
6972018 (WZ)) in compliance of Order passed by Hon'ble Tribunal

on 27/07/2020.

Ref. - Order passed by Hon'ble NGT on 27/07/2020.

Sir,
In compliance of the Order passed by Hon'ble Tribunal on 27/07/2020,
submitting herewith the report by Maharashtra Pollution Control Board.

(Dr. J. B. Sangew;r)

Regional Officer, MPCB - Pune.




BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application 161/2020 (PB)
(Earlier Original Application No.69/2018 (WZ))

HirvayeeParyavaran Sangh ----  Applicant
Vs.
The Manager, Amul Satellite Dairy Pvt. Ltd. &Ors. ---- Respondents

REPORT OF MAHARASHTRA POLLUTION CONTROL BOARD IN
COMPLIANCE OF ORDER DATED 27/07/2020 PASSED BY HON’BLE NGT

This Hon’ble Tribunal vide Order dated 27/07/2020 directed the
Maharashtra Pollution Control Board i.e. MPCB to submit the report on

the points mentioned in the said Order.

In compliance of the Order dated 27/07/2020 , the Regional Officer,
MPCB, Pune and Sub-Regional Officer, MPCB, Pune-il visited the
Respondent Industry i.e. Amul Satellite Dairy Pvt. Ltd. , Gat no. 7 & §,
Village — Chandoli, Tal. Khed, Dist. Pune on 28" September, 2020 and

observed as follows :-

1) During Visit, the Respondent Industry was found in Operation and

engaged in milk processing and manufacturing of :

Liquid Milk Packing : 6000 MT/M (Actual : 4676.4 MT/M)
Curd Manufacturing: 300 MT/M (Actual : 130.66 MT/ M)

Butter Milk : 300 MT/M (Actual : 160.25 MT/M)




2)

3)

4)

5)

6)

7)

8)

The Respondent-industry has obtained Consent to Operate from
MPCB on 01/08/2016, which is valid up to 30/04/2021. A copy of the
Consent to Operate dtd.01/08/2016 is enclosed herewith and marked

as an Annexure—1I.

The actual Trade Effluent Generation at the Respondent Industry is
104 CMD. As per Consent condition total Effluent Generation of 135

CMD is allowed.

The actual Domestic effluent generation at the Respondent industry
is 0.35 CMD. As per Consent condition total allowed Domestic

Effluent Generation is 0.75 CMD.

Respondent Industry has installed combined ETP of capacity 240

CMD. ETP comprises of Primary, Secondary and Tertiary treatment.

During visit, ETP plant was found in operation. JVS of ETP Inlet,

sample from Aeration tank and ETP Outlet is collected for analysis.

Treated effluent is recycled in the process for washing activity and

remaining is used for gardening purpose / agriculture purpose.

The Respondent-Industry has made agreement with nearby farmers
for disposal of treated effluent. Approximately Seven (07) acres of
land has been taken from farmers for disposal of trade effluent.
Through the underground pipe line, treated effluent is being carried
out at the farmers’ land situated at Survey No. 214, 200 and 198 in
Vil. Chandoli, Tal. Khed, Dist. Pune . Industry requires more land for
disposal of treated effluent.




9) The Respondent Industry is using ETP sludge as manure.

10) The Respondent Industry has installed 02 Hot Water Generator
operated on fuel — HSD. Separate stack of 10 mtr and 20 mtr height is
provided to hot water generator units.

11) During visit, direct discharge of treated / untreated effluent outside
factory premises not observed.

12) ETP plant need to be upgrade with respect to achieve revised effluent
quality standards for land disposal.

13) There should be improvement towards Operation and Maintenance
of ETP.

14) The inlet source of Water supply is through underground pipeline
from well to industry through nearby farm. A copy of the visit report
is attached and annexed herewith as an Annexure — II.

15) Point wise compliance of the direction dated 27/07/2020 is as below-

Sr. No. Points Compliance

1 Distance of unit from the water | Approximately 75 mtrs

bodies from River Bhima

2 Total quantity / consumption of | 110 CMD

the water in the unit

3 Total discharge of water (MLD) 92 CMD

4 Status of ETP / STP in the unit Operational

5 Capacity to treat the water 240 CMD

6 Total quantity of water untreated | During visit, no untreated

water found.
7 Re-use of treated water — for |20 CMD
crate and floor  washing
approximately

8 Manner of disposal of untreated | NA
water

9 Authorization from CPCB / SPCB | Through tankers

for extraction of ground water

10 Manner of disposal of solid waste | Used as manure




11 Manner of disposal of plastic | shredder unit provided and
waste plastic waste sale to
Authorized Scrap vendor
12 Number of drains discharging | No discharge found into |
water-treated / untreated water | water bodies.
into the water bodies
13 Underground water quality No borewell found in the
premises
14 BOD level and other parameters | No discharge found into the
of water quality treated /|water bodies.
untreated / nearby water bodies
15 Any other information relating to | -NIL-

air pollution, water pollution,
solid waste , hazardous waste
and remedial measures which are
required to be taken

16) It is submitted that the officials of the Respondent Board at Pune

have collected the samples from final outlet of Effluent Treatment
Plant from the Respondent-Industry. From the analysis results, it
reveals that all the parameters are within the Consented Standards.

A copy of the Analysis results is enclosed herewith and marked as an

Annexure-‘lIl’.

Dot

(Dr. J. B. Sangewar)
Regional Officer, MPCB-Pune

mNitin Shinde)

Sub-Regional Officer, MPCB-Pune 2




Annexure — 1
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Annexuve — I

MAHARASHTRA POLLUTION CONTROL BOARD
SUB-REGIONAL OFFICE, PUNE-II

Phone - (020) - 25816451
Fax - (020) - 25811029

: 2™ Floor, “Jog Center”
N7 Wakadewadi, Mumbai-Pune

Email - sropune2@mpcb.gov.in Road, Pune - 411003

VISIT REPORT

1) Name & address : M/s. Amul Satellite Dairy,
Gat No. 7 & 8, Village — Chandoli,
Tal. Khed, Dist. Pune

2) Date of visit :- 28.09,2020
3) Contact person (Tel/Mob/email) :- Shri V. N. Chavhan
(Factory Head)
Mobile No. : 8411960573
4) Consent status :-. Valid upto 30.04.2021

5) Observations :-

» During visit, industry was found in operation. It is engaged in milk processing and manufacturing of:
Liguid Milk Packing : 6000 MT/M (Actual : 4676.4 MT/M)

Curd manufacturing : 300 MT/M (Actual : 130.66 MT/M)

gutter Milk : 300 MT/M {Actual : 160.25 MT/M)

Industry has obtained Board’s Consent to Operate dated 01.08.2016, consent is valid upto 30.04.2021
Trade effluent generation : 135 CMD (Actual : 104 CMD).

Domestic effluent generation : 0.75 CMD. (Actual : 0.35 CMD)

industry has installed combined ETP of capacity 240 CMD. ETP comprises of primary, secondary and
tertiary treatment. ‘

During visit, ETP plant was found in operation. JVS of ETP Inlet, sample from Aeration tank and ETP Outlet
is collected for further analysis

Treated effluent is recycled in the process and remaining is used for gardening purpose / agriculture
purpose.

» Industry has made agreement with nearby farmer for disposal of treated effluent. Approximately Seven
(07) acres of land has been taken from farmer for disposal of trade effluent. Through underground pipe
line, treated effluent is being carried out at the farmers land situated at Survey Number 214,200 and 198
village Chandoli, Tal. Khed, Dist. Pune. Needs more land.

ETP sludge is used as manure

Industry has installed 02 Hot water generator operated on Fuel ; HSD. Separate stack of 10 mtr and 20 mtr
height is provided to hot water generator units.

During visit, direct discharge of treated/untreated effluent outside factory premises not observed.

ETP plant need to be upgrade with respect to achieve revised effluent quality standards for land disposal.
Operation and Maintenance needs to be improve

Industry has submitted ETP details, production details, water consumption details

Source of water supply : From nearby farmer who has laid down underground pipeline from his well to

industry.
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As per the Directions of Hon

pointwise compline report is as below :

‘ble NGT, Principal Bench, New Delhi, vide Order dated 27.07.2020. The

Sr. Particulars Compliance
No.
1 Distance of unit from the water bodies Approximately 75
mtr from River Bhima
2 Total quantity/consumption of the water in the unit (Million Litre per 110 CMD
Day)
3 Total discharge of water (MLD) 92 CMD
4 Status of ETP/STP in the unit Operational
5 Capacity to treat the water 240 CMD
6 Total quantity of water untreated During visit, no
untreated water was
found.
7 Re-use of treated water: For crate and floor washing Approximately 20,000 Itr/Day
8 Manner of disposal of untreated water NA
9 Authorisation from CPCB/SPCB for extraction of ground water Out side purchase
10 Manner of disposal of solid waste Used as Manure
i1 Manner of disposal of plastic waste Crushing unit /
Shredder unit
provided and plastic
waste Sale to Auth.
Scrap vendor
12 | Number of drains discharging water- treated/untreated water into the During the visit
water bodies discharge to water
bodies not observed
13 Under ground water quality Samples collected,
‘ Results are awaited
14 BOD level and other parameters of water quality treated / Samples collected,
untreated/nearby water bodies Results are awaited
15 Any other information relating to air pollution, water pollution, solid - -

taken

vaste, hazardous waste and remedial measures which are required to be

Factory¥ead,
Amul Satellite Dairy

A/L]ﬁ;% 2LNo0
{Shri Nitin Shinde)

MPC Board, Pune

(Or. J. B. Sangewar)
Regional Officer, Pune
MPC Board, Pune

Sub-Regional Officer, Pune-li
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Date: 2011072020

Report No: MPGERUPNIIVSI20170%3 M,
ANALYSIS REPORT-WATER (JVS)
Indusiry Namao & Address A Satalite Dairy industry Code
Typo Of Industry Dairy Unit

Consont No

Dt & Time of Sample Collection 2082020 08:22:00

Sample IO SROPN21IVSI20/15982 Sample Sourca ETP

Lab Sample Code RLPN/JVS/20/00354

Sample Location Ikt tocation Dotails

Collectod By Rahol H. Nimbatkar Seal No.

| Dt. of Submission 2910912020 Dt.of Receipt 01/10/2020

5r.No parametor UoM Results ]
1 oL gt 590.0
7 (SRR Y, mgflit 1392.0
3 Oi & Grousy g/t 11.4
4 oM 7.8
6 [suspended Solldy g/t 128.0
6 1.0 .50l mg/lit 1282.0
7 Chiorides mg/lit 299.9
8 Sulphates mgmt 60.4

HA . Not Anatysed ROL  Bolow Detection Limit ND : Not Dutectabilo UoM : Unit Of Maasuerment

~ Reviewed By

— CM"W?P - 3:’“‘;‘ ek -

Dr.P.D.Khadkikar
Scientific Officer
1IC ,Regional Laboratory - Pune
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Phonet @ (2025811698
Phonel : 02025811698
Fax 3o 025811029 .

Website : hitpl/mpeb.gov.in

Report No: MpCB{RLPWNSQOIZOﬁ _

{Industry Name & Address:

lconsenthe S

Dt. & Time of Sample Collection _

Sample iD - ' SROPN2/JVS/20/15384

Lab Sample Code RLPN/JVS/20/00356 . v
E Sample Location , Others Location Detalls - E Asi‘_ﬁtiqn Tank ETP
|cotiecteaBy RaholH.Nimbalkar  SealNo, ~ .
lotorsubmission  2smer020 Dt.of Recoipt

" Sample Sourca Olhers o

Parameter

Sr.No

o |~folnisfw|nw]

Sulphate

NA :Not Analysed -




Phonel
Phonet
Fax

Wwebsite

MAHARASHT

02025811898
02025811698
025811029

. hpdimpch gov i

Report No: MPCR/RUPNIJVS/20/2053

RA POLLUTION CONTROL BOARD
_ Regional Laboratory

Sog Cortrs 38 P

£t

Industry Hame & Address

‘[Consent No
DL & Tims of Sample Collection

Amul Satellite Dairy

28/09/2020 08:25:00

industry Code
Type Of Industry

DairyUnt

Sample 1D

1.ab Sample Code
Sample Locatlon
{Collected By
"|p1. of Submission

SROPN2/JVS/20/15983
RLPN/JVS/20/00355
Qutlet

Rahul H. Nimbalkar
28/08/2020

Sample Source

Locatioin Details
Seal No.
Dt.of Receipt

. 01/10/2020

Sr.No

Parameter

UoM

Resuits

1

BOD

mg/lit

38.0

c.0.D

mg/lit

880

Qil & Grease

mg/it

BOL

v pH L

| suspended Sofids

mglit

T.0.S0lids

mg/it

| Chiorides

moftit

il d]iL N

“mgllit

NA :NotAria]ysed'v . BDL : Below Detection Limit

{Sulphate

~ ETP- cutler

ND : Not Detectable

Dr.P.D.Khadkikar N

‘ReviewedBy

~ UoM :UgilOfi\heé#uennént. :

~Scientific Officer -

I/C ,Regional ‘t‘;gbdratow -Pd‘ne: s

Sz




